IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF
AUGUST-2020

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9428 0 31 31 0 0 16 16 9443
CIVIL SECOND APPEAL 3002 0 5 5 0 0 11 11 2996
EX. FIRST APPEAL 48 0 0 0 0 0 0 48
EX. SECOND APPEAL 8 0 1 1 0 0 0 0 9
CIVIL MISC. APPEAL 28673 16 166 182 0 10 92 102 28753
CIVIL REVISION 625 0 5 5 0 0 8 8 622
CIVIL REVIEW 480 2 1 3 0 2 3 5 478
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 361 1 0 1 0 0 0 0 362
W.T. A 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 827 0 2 2 0 0 2 2 827
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 27 0 0 0 0 0 7 7 20
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8
SPECIAL APPEAL ( WRIT) 1748 17 0 17 0 25 0 25 1740
CIVIL CONTEMPT 3304 5 70 75 0 2 8 10 3369
CIVIL WRIT 56614 106 1313 | 1419 0 12 887 899 57134
00s 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 173 1 0 1 0 0 0 0 174
CROSS OBJECTION 963 0 6 6 0 0 2 2 967
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 106356 148 1600 | 1748 0 51 1036 1087 107017

CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20630 17 112 129 ] 10 39 49 20710
CRIMINAL REVISION 8815 0 54 54 0 0 32 32 8837
US 482 CR PC. 7551 0 | 464 | 464 | o | o | 275 | 275 | 7740
U/S 38 & 9 CR. P.C. 1751 0 | 1243 |1243] o | o | 1235 | 1235 | 1759
CR. CONT. PETITION 5 0 0 0 0 0 0 0 5
CRIMINAL REFERENCE 0 1 0 1 0 0 0 0 1
HABES CORPUS 92 26 0 26 0 28 0 28 90
CR.LTO A 804 0 33 33 0 0 3 3 834
CRLW 306 27 15 42 0 16 9 25 323
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 39957 71 1921 | 1992 0 54 1593 1647 40302

TOTAL A + B 146313 219 3521 | 3740 0 105 2629 2734 147319




AUGUST—2020

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 819 5 55 60 0 25 31 56 823
REviston e 1874 0 49 [ 49 | 0 0 21 21 1902
MISC. PETITION 6674 0 360 | 360 | 0 0 | 161 | 161 6873
AT S 68 0 | 4 | 4]0 2 | 2 70
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
CHINIMAL MG ArpricaTon 149 1 | 24 |25 0 | 1 | 22 | 23 151
TOTAL -C 9584 6 492 498 0 26 237 263 9819
CRIMINAL TRANSFER PET. 64 0 2 2 0 0 0 0 66
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 64 0 2 2 0 0 0 0 66
TOTAL C+D 9648 6 494 | 500 0 26 237 263 9885
TOTAL A+B+C+D 155961 225 4015 | 4240 0 131 | 2866 | 2997 157204
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 18 0 0 0 0 0 0 0 18
STAY IN CENTRAL EXCISE APPEAL 10 0 0 0 0 0 0 0 10
STAY IN SALES TAX REV. 38 0 0 0 0 0 1 1 37
STAY IN CIVIL FIRST APPEAL 1261 0 25 25 0 0 12 12 1274
STAY IN CIVIL SECOND APPEAL 483 0 5 5 0 0 11 11 477
STAY IN CIVIL MISC. APPEAL 3670 10 90 100 0 9 21 30 3740
STAY IN CIVIL REVISION 187 0 5 5 0 0 7 7 185
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 33 0 9 9 0 0 1 1 41
STAY IN CMAP.. 10 0 0 0 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT) 990 17 0 17 0 26 0 26 981
STAY IN WRIT PET. 27385 93 1250 | 1343 0 4 792 796 27932
TOTAL -E 34089 120 1384 | 1504 0 39 845 884 34709
CIVIL MISC. APLN. 1223 5 51 56 0 5 19 24 1255
CIVIL MISC. CASE 3516 16 18 34 0 30 48 78 3472
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 48 0 1 1 0 0 2 2 47
CIVIL TRANSFER APPLICATION 46 0 9 9 0 0 1 1 54
TOTAL -F 4833 21 79 100 0 35 70 105 4828
TOTAL E+F 38922 141 1463 | 1604 0 74 915 989 39537
TOTAL- MISC. (C+D+E+F) 48570 147 | 1957 | 2104 0 100 | 1152 | 1252 49422
TOTAL A+B+C+D+E+F 194883 366 5478 | 5844 0 205 | 3781 | 3986 196741
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